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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI M.M.
PALLAM RAIJU): Sir, may I have the permission of the House to introduce the Bill?

It is only introduction.
THE VICE-CHAIRMAN (PROE. P.J. KURIEN): You had to do it at 2.00 p.m.
SHRI M.M. PALLAM RAJU: Sir, I apologize for it.

THE VICE-CHAIRMAN (PROEFE. PJ. KURIEN): If the House agrees, I have no

objection.
SOME HON. MEMBERS: Yes, yes.
THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Okay. You may do it.
The Armed Forces Tribunal (Amendment) Bill, 2012

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI M.M.
PALLAM RAJU): Sir, I beg to move for leave to introduce a Bill further to amend the
Armed Forces Tribunal Act, 2007.

The question was put and the motion was adopted
SHRI M.M. PALLAM RAJU: Sir, I introduce the Bill.

The National Institute of Mental Health and Neuro-Sciences, Bangalore, bill,
2010-contd.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, we will come back to

discussion. Yes, Shri Basawaraj Patil.
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